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The State Government of Meghalaya has taken several steps such as promotional
literature, inflight magazines, participation in tourism trade fairs at national and international

venues and enhancement of tourist facilities in Mawsynram and Cherrapunji.
National Police Commission for Police Reforms

T1559. SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) when the National Police Commission was set up for bringing about reforms

in police system; and

(by the details of recommendation of National Police Commission and

implementation thereof as on date?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIJIJU): {a) The Central Government had set up the National Police
Commission (NPC) in the vear 1977 under the chairmanship of Shri Dharamvira to
make a comprehensive review of the policing svstem in the country and to recommend

necessary measures on police reforms.

(by The NPC submitted eight reports during the period February, 1979 to May,
1981. All the eights reports of the NPC were sent to State Governments/ UT Administrations

for taking appropriate action on the recommendations.

‘Palice’ being a State subject in the Seventh Schedule to the Constitution of Tndia, it
15 the State Governments/UTs Administrations, which have to implement various police
reforms measures. The Centre has been persuading the State Govemments from time to
time to bring in the requisite reforms in the police administration to meet the expectations

of the people.

Among the various recommendations of NPC which the Central Government have
implemented pertain to providing more funds for housing to policemen, strengthening
of the police communication system, giving assistance for computerisation in the State
Police Force under the Scheme for Modernisation of State Police Force, establishment of
National Crime Records Bureau, organising management courses at Sardar Vallabhbhai
National Police Academy, Hyderabad for IPS officers, stream-lining the set up of Bureau
of Police Research and Development (BPR&D), Directorate of Coordination of Police
Wireless (DCPW) and Lok Nayak Jaiparkash Narayan National Institute of Criminology

and Forensic Science (LNIN NICFS), issue for guidelines of arrest of persons ete.

TOriginal notice of the question was received in Hindi.




